
 मुन्  DEPUTY  MINISTER  IN.THE,  we

 MINISTRY  OF  HOME  AFFARS.  .I
 I  beg  to.

 lay  on  the  Table  a  copy  of  the  pub-

 =  plication.  entitled  “Why  Emergency”
 |

 श  Lib-

 (SHRI  ह  H.  MOHSIN)

 [Placed

 T-9933/75]
 _  AHind;..  versions)

 >  vary.  See  .
 No,

 °""Rerraeee  (Movamenr  ConiKoL)

 (Tain>  AMENDMENT)  ORDER

 _
 THE:  DEPUTY  MINISTER  IN  THE

 .  MINISTRY  OF  AGRICULTURE  AND

 YRRIGATION  (SHRI  PRABHUDAS

 PATEL):  I  beg  to  ley  on  the  fable

 a-copy  of  the  Fertiliser  (Movement

 Control)  (Thirg  Amendment)  Order,

 1975  (Hindi  and  English  versions)

 published  in  Notification  No.  $.O  392

 ६8)  in  Gazette  of  India  dated  the  28th

 July,  1975  under  sub-section  (6)  of

 section  3  of  the  Essential  Commodities

 Act,  1955  {Placed  in  Library.  See

 No,  LT-9984/75].

 STATEMENTS  SHOWING  ACTION  TAKEN

 py  GOVERNMENT  ON  VARIOUS  ASSURAN-

 CES,  ETC.,  GIVEN  sy  MINISTERS

 HE  DEPUTY  MINISTER  IN  THE

 DEPARTMENT  OF  PARLIAMEN-

 TARY  AFFAIRS  (SHRI  B,  SHAN.

 KARANAND):  I  beg  to  lay  on  the

 Table  the  following  statements  show-

 ing  the  action  taken  by  Government

 ON  various  assurances,  promises  and

 undertakings  given  by  the  Ministers

 during  the  various  sessions  of  Fifth

 Lok  Sabha

 (i)  Statement  No,  XVII—Tenth

 >  Session,  1974,

 (ii),  Statement  No,  XI—Eleventh

 Session,  1974

 SS  .  (iii)  Statement  No,  X—Twelfth
 ta  Session,  974

 en

 “ft

 (iv)  Statement.  No.  .X—Thirteenth  .

 Segsion,  975

 India  dated
 sub-section  हर )  of  section  26  of  the

 Detar
 Unsan

 aw  ART  COMMIsEtoN  (TERMS.  x

 aNp  Conprmions  07  Smnvick)
 AMEnoment  Roigs

 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  WORKS  AND  HOUS-
 ‘ING  (SHRI  DALBIR  SINGH):  7
 beg  to  lay  on  the  Table  a.  copy’  of

 “the  Delhi  Urban  Art...  Commission

 (Terms  and  -Conditions  of  Service)
 Amendment  Rules,  1975  (Hindi  and

 English  versions)  publisheg  in  Nati-
 fication  No.  G.S.R.  925  in  Gazette  of

 e  26th  July,  1975,  under:

 Delhi  Urban  Art  Commission  Act
 1973  [Placed  in  Library.  See  No

 LT-9936/76]

 NOTIFICATION  UNDER  APPRENTICES  ACT

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR  (SHRI
 BALGOVIND  VERMA):  I  ४९४  to

 lay  on  the  Table  a  copy  of  Notifica-
 tion  No.  G.S.R.  42l  (E)  (English
 version)  and  G.S.R.  422  (E)  (Hindi

 version)  published  in  gazette  of  India
 dated  the  22nd  July,  975  containing
 corrigendum  to  the  Apprenticeship
 (Second  Amendment)  Rules,  975
 under  sub-section  (8)  of  section  37  of
 the  Apprentices  Act,  96l,  [Placed  in

 Library.  See  No,  LT-9937/75].

 2.02  hrs

 MESSAGES.  FROM  RAJYA  SABHA

 SECRETARY-GENERAL:  Sir,  I  have
 to  report  the  following  messages  re-
 celved  from  the  Secretary-General  of

 Rajya  Sabha:

 (i)  “In  accordance  with  the  provi
 sions  of  rule  727  of  the  Rules  of

 Procedure  and  Conduct  of  Busi

 nesg  in  the  Rajya  Sabha,  I  am

 directed  to  inform  the  Lok:  Sabha

 that  the  Rajya  Sabha,  its


